| 97P'$ (ET\Q

| %Y vear. 207122022

| /x:) t.Mahendza....Mandad....., son/gavghter/wte o Late...hala...Mandad

| !.'\Tﬂ‘ O‘f;f 1980 MBrons yeaFS, belonging to B,ihom...L.eﬁ.i,?.Mix.e,,...ﬂ.s.sac,mbig

| 5 ;g service and presently working as .Of&ce . Abtendart. ..., S e
2

Q'/V:L give herein below the details of the assets (immaovable, movable, bank balance, etc.) of
2\?
% \§\° myself, my spouse and dependants*;

A.  Detalls of movable assets

(Assets In joint name indicating the axtent of joint ownership will also have to be

given)

5r. “Description Seif Spouse | Dependant-1 | Dependant-2 | Dependant-3

Ho. : Narr 1 Nama Name Etc. Name

(i) | Cash 1Se0/. smﬁm panol Ku,| gl grdon

(i) | Deposits In spT goT
Banks, Financial | pym PATNA
Institutions And 600/ :
Non-Banking |4eoo/_ : 3 vl yuL -
Flnancial
Companies

(ili) | Bonds, ,
Debenturas and ;
Shares in Nl MR 5 il wil
companies ‘

{iv) | Other financial |/ 7c
institutions, Looo/- ;
NSS, Postal yearly | NIl L ™
Savings, LIC 2.|LT<
Policies, etc geo/-

Pev menth

(v} | Motor Vehicles
(detalls of : ;
make, etc.) MU Vik L uiL

(vi) | Jewellery (give
details of , ;
welight and \VEPS ik mit vt Yol
value) :

(vil) | Other assets, il
such as values : ¢ ' " Vet :
of claims / pik N "L WL

I interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given. .

* Dependant here means a person substantially dependent on the income of the
employee.

mwf\;u&ra mfm&wt :




B.

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated] ;

Sr.
Ha.

Description

Self

Dependant-1
Name

Spouse
Name(S)

Dependant-3 |
Etc. Nama

Dependant-2
Name

(i)

Agricultural Land

- Location{s)

- Survey number{s)
- Extent (Total
measuremeant) .
-Current market value |

Nk

Nid

(1)

Non-Agricultural Land
- Lacation(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

N

Vi

(iii}

Buildings (Commercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

N

Mil

()

Houses / Apartments,
etc,

- Location(s)

- Survey fdoor
number(s)

= Extent (Total
measurement)

- Current market
value

vl

o

(V)

_interest in property)

Others (such as

'NJA

Nif

(2)

institutions and goveérnment dues:-

1 give herein below the details of my liabilities / overdues to public financial

[Note : Please give separate detalls for each item)

Sr.

Description

Name & address of Bank /

Amount outstanding as

No. Financlal Institutions(s) / onkeh.. 2022
Department (s) . ;

(a) (i) Loans from Banks SRT BVM 260800/ [So00/. ApPPTOX
(i} Loans from financial ; ’ :
institutions N
(1il) Government Dues:
(a) dues to departments ‘
dealing with government /\u/(

accammuodation

(b) dues to departments
dealing with supply of
water

Wi

(c) dues to departments
dealing with supply of
clectricity

i

- ..

Mik

thin s oot




(d) dues to departments |
dealing with telephones
(e) dugs to departments

dealing with government .

transport (inciuding N
| aircraft and helicopters)

() Other dues, If any UA‘»f

(b) (1) Income Tax including
surcharge [Also indicate
the assessment year uplo
which Income Tax Return

flled. Give also Permanent BXAPM 2835 1>
Account Number (PAN)]
(it} Wealth Tax [Also
Indicate the assessment
year upto which Wealth vy
Tax return filed.] ;
(i} Sales Tax [Only in
case of proprietary N 4
| business]
(iv) Property Tax My
C.  Personal Detall
GPF/CPF/PRAN No. :- PTS/BLA-1180 J
Gender - ‘ M I (M/F}
Class/Group - O
{A/B/C)
Codre T [Binow legislakive  Agsembly g

(Full Name e.g. B.A.S.-Bihar Administrative Service,
8.5.5.- Bihar Secretarlat Service etc.)
Home District L Sidaradiu

I hereby declare that the above details are true to the best of my
knowledge and belief,

fy—q mm\j_w(.
Signature ,/V]GL(A[ V\OX
Name of Employee: Mhmdrm fvl-?\nc‘.al

Place:. Lodnon........... Designation:. O.4f1.G€..... Adkendemd...
Date:[.ljl.}.'?.?:l.ﬁ-!?.?—& Departmnnt:ﬁ,ikwm”.Véd.l’m.m...:%?hbl’t\.m,ﬂ\h\o\
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribad format.




